FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

OHIO CARDIOLOGY ASSOCIATES INDIA PRIVATE LIMITED (UNDER CIRP)
1. |Name of corporate debtor OHIO Cardiology A iates India Private Limited
2. |Date ofincorporation of corporate debtor 27th February 2006
3. |Authority under which corporate debtor is|Registrar of Companies, Kolkata, WestBengal
incorporated / registered
4. |Corporate Identity No. / Limited Liability|U85110WB2006PTC108319
Identification No.of corporate debtor
5. |Address of the registered office and principal[59 Ballygunge Circular Rd, Unit V, 7th FIr, Kolkata-

office (if any) of corporate debtor 700019, WestBengal, India

6. |Insolvency commencement date in respect of[5th May 2022
corporate debtor Date of Service of order to IRP - 05th May 2022

7. |Estimated date of closure of insolvency|01stNovember 2022 (180th day from the Insolvency
resolution process Commencement date)

8. |Name and registration number of the insolvency|Name: Sumit Kumar Jain
professional acting as interim resolution|Reg. No.: IBBI/IPA-001/IP-P-01725/2019-

professional 2020/12683
9. |Address and e-mail of the interim resolution|Sumit Kumar Jain, 36, Ramkrishna Samadhi Road,
professional, as registered with the Board Kankurgachi, In front of Acharya Prafulla Chandra

Park, Bada Park Main Entrance, Kolkata-700054

E-mail: ipsumitjain@gmail.com

.|Address and e-mail to be used for correspondence|Sumit Kumar Jain, C/o: D3, Haldiram Enclave,

with the interim resolution professional Block-2 & 3, First Floor,Kazi Najrul Islam Avenue,

NearV | P Road Haldirams,Kolkata-700157

Email: cirp.ohio@gmail.com

11.| Last date for submission of claims 19th May 2022

12.|Classes of creditors, if any, under clause (b) of|None, NotApplicable

sub-section (6A) of section 21, ascertained by|

the interim resolution professional

13.|Names of Insolvency Professionals identified to|None, NotApplicable

act as Authorized Representative of creditors in

aclass (Three names for each class)

.|(a) Relevant Forms and a. Download the relevant forms from:

(b) Details of authorized representatives are|https://www.ibbi.gov.in/home/downloads
available at: b. None, NotApplicable

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has ordered the

commencement of a corporate insolvency resolution process of the OHIO Cardiology Associates India

Private Limited on 05th May 2022.

The creditors of OHIO Cardiology Associates India Private Limited are hereby called upon to submit

their claims with proof on or before 19th May 2022 to the interim resolution professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may

submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of|

authorized representative from among the three insolvency professionals listed against entry No.13 to act

as authorized representative of the class [NA]in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

o

>

Sd/-

Sumit Kumar Jain

Date : 08.05.2024nterim Resolution Professional for OHIO Cardiology Associates India Private Limited
Place : Kolkata Reg. No.: IBBI/IPA-001/ IP-P-01725/2019-2020/12683




FETeTe! A4 b (3 3033
]

A S

e e i s
[FRFETS T S AAIE T (TS e By (S S e v el )
TR, 0yu ol (AT & WA
sfoe wiEemier wm=Traty Thew eEnst FEnts
(FrergmmH wi)—an wswrssreE waifo wa

5. | s ssakne A afips =i enin e & =i fifms
3. | et v e i 33 FErlfE 3oos

@, | o Fgemes wi o e sl @ e, FeE W
flE

LIRS 1| OWBIDGITC 1319

& |wtehren mm e s am 0 | ev, Alene AR @, TERG o, ve T, s
v s ) B “oontE, 7 FHE

% | FATHE W (T4 WO 4 o4 (3, 303 WEWHTFTE BIFES at &, 3033

%, | com—swre corenfErEen afin s sy | oy wrews, 3033 EeEme s o o0 o
il [y

. | ICE ATER s ST S | S i 2, e - [DELPA-D01
STRTER ST AT ST TR I | IP-D-00 725/ 2000-20/1 2653

Y Brm o e wand BT | am e, e, TR FEE S, TR
AR cetrre (e g B | wn mm gw s s, e et g e
- wreted qoooed, B (- ipsumitiaini@gmail com

so. [FoORM crwfeles o 0o | wm o, Bee- - o, sl e, 0
IR W S B L oW | 3 %o, 98 T, T Seee T <R e wE
wif Y (@I T, BT, SR qonyid. E 9
cirpohoizgmail.com

sy, | i copet e o i O, 3033

e | TR prreREe T S AprER | ol A, 2 A
HEAT &3 -4 BN (bd)-47 FF oWl

T (ST 4
se | o T wemroTm m'mt ety | (e o, e =W
feree Fiedtr « fifirs BrF crnfitesy
CRTTTee T
s | ) ey e A {7} STHATRE - hitps: Sibbigov inhame downlvads.
(o) T R TeAE T TR T
T SR T ) B, e

a4 Fefn v = w @ A e o TR e o6, 303 T efte wiffente
= fEret ey e ol sl Semmrein creiEEE e o w0
e |

oy TG i) 2r3Teh w43 AR
SR 0 WTE T T - 0 W e o, anaa SRR ST € A A el
T firasrem TURRE GITs TG e FI0E LR 0 |

efeda S T -3 oI o ST G LA WA | A e ! AL A
twnzzwm'nﬁ - 2T T S |

T i T v - T EeTE e oA ST (Mp S s
mmmna {5-1)

Faar o Fasrifaera i et avfiirrcaet|

wfr-ornrinas  <Te EaHE wIETRTEDE TR At - 4 T T
- TRTE TR - [BRLITA-S0111- F-O'I"ZiZUI'J D01 2683

S[ZASUNDAY

S v, s 1 o, e snoss 1 w1 FINANCIAL EXPRESS ON SUNDAY | KEAL TULLEAL)

SUNDAY, MAY 8, 2022

FORM A
PUBLIC ANNOUNCEMENT
[Under Reguiation & of the Insaivensy and Banknpicy Beard of indfa
{ingatesncy Resolution Process for Coporale Persoes| Requiations. 2016)
DR THE ATTENTION OF THE CREDITORS OF
OHI0 CARDIOLOGY ASSOCIATES IMDIA PRIVATE LIMITED (UNDER CIRF

raf Companies, Kolkats, Was{ Bangs
T Limited Liabiliy USSTI0WEZ0000 10 1003
I:mnnuﬂonN:t!mmPMr

K [Address of tho rogistared offce and princeal S Ballygunge Gircalar Fid, Une v, T8 Fir, Kakila.

__|officn (it any) of comorsta dabar TO0018, 'Ab;ineﬂqal Indin

i Insoivency commancamen daie 1 respac of
|2oporate del

7. [Esbmatad dats of clasure of |r|scll\'e-|_

B [Name a—lcregnslmm numer of e nsonvncy Wama: Sumit Kama
professional acting 25 inlenim resolulonReg. Mo IBBIfIPlAﬂN-IP P-01725/2019-
;-l\:!s-;su:ml mznﬂ:se:
nd s-mal of | Lrw u-.rm runuwo' " Surm Kumar Jain, 36,
‘ n front of Mum Prafulln Crandrn
Park, Bada Park Main Entrance, Kolkala-T00054
Eamal

S 1 Jan,

ity e indarim ressclution profeasional Black-2 & 3, First Floor, Kaz! Nasirul Istam Avorus,
Meaar Y | P Read, Hadrams, Kolalz- 700187
Email, cirp.ohiaiEgmail.com

Laat dutt for subrssion of cloims 1500 May 2323

Classas of crogion, § any, under clausa (1) of Nong, RalApplcatia
st-saction (GA) of section 21 astantained by
.. i professonsd e
13 Names of Insobency is idenifiad f Nome, Nol Appicanl

ac a Authorized Reprosentative of credilors o
| mcims { Three names for sach ciass)
Regevant Forms and a Dowrlond B nelvant foors bam

b Details of authorized e bitp govi

avallable at & Nona, NotAgpicitria
Notice [ hersby gven thal Ihe Nasonal Company Law Tribusal, Kalkala Sench s omend the
commencament of 5 rerpora inschvency rasclution process of the OHIO Cardiology Associstes india
Private Limited on 858 May 2022
The cooditors of O i ala Limited are harely calied upon o submil
ol ciime with prood o of b-lmr ith May lﬂﬂ'z tha intarim sesalulice professianal al the addreas
nemmldsg:miler—mc il
creditors . Al athar may

submt e ciaima wih proafin penson, ﬂ)‘Wa‘ﬂ'DrHﬂcmr_"l‘ﬁal‘S
A fimancial credilor baonging % 0 clasa, aa (7] mrs. thir sniny No, 17, shall indicate fs chaica af|
il bl vy Na 13 eact
asaf‘wwn'es'wwwclhn .-m'mhuFu-nCﬂ

falseof ol altract peralins
S~
Sumil Kumar Jan
Dote - G805.2072 e Rasakion Prolessional ko OHIO Candoiogy Assosates india Private Limilad|
[Pl - Kolkata Fag. Ne.: BEUPAORY PP T2S2015- 202001 2583

-



